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THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, AND SHIPPING
AND TRANSPORT (SHRI RAJ
BAHADUR): (a) and (b) The
Commission on Major Ports have re-
commended that the actual rates on
commodities should range between
two limts, of direct costs—the actual
costs of handling the traffic without
any provision for depreciation or
overheads—and the ability of the
traffic to bear and that the revenue
realised should be adcquate to cover
total costs and yield a pioper re-
turn They had also 1ecommended
that the results of cost analysis
should be taken mto account in de-
ciding upon the rates These recom-
mendations have been accepted by
the Government and consequently a
review of port charges levied by the
Major Pogrt Tiusts 1s under consader-
ation

Setting up of a Medical Commission

1845 SHRI JAGANNATH MISHRA
SHRI BANAMALI PATNAIK

‘Will the Mimster of HEALTH AND
FAMILY PLANNING be pleased to
state.

(a) whether there 1s a proposal to
set up a Medici Commission, and

(b) if so the composition and func-
tions of the proposed Commission?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY PLANNING AND IN THE
MINISTRY OF WORKS AND
HOUSING (PROF D P. CHATTO-
PADHYAYA): (a) and (b). No, Sir
However, a Committee has been cons-
tituted to examine the progress of
implementation of recommendation
made by a Medical Education Com-
mittee set up in 1968 by Government
of India On receipt of itz report and
depending upon the findings, the
need, if any, for setting up of a Medi-~
cal Education Commission will he
cnnsidered
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Incentive for Central Government
employees residing in the satellite
towns of Delhi

1946 SHRI JAGANNATH MISHRA
Wil the Mimister of WORKS AND
HOUSING be pleased to state what
mcentive Governmen{ propose for
such Central Government employees
who take up residence in the satellite
towns of Delm lhike Ghaaabad and
Faridabad {o ease congestion in Delh1?

TIIE MINISTER OF STATE IN THE
MINISIRY OF WORKS AND HOUS-
ING AND IN THE MINISTRY OF
HEALTH & FAMILY PLANNING
(PROF D P CHATIOPADHYAYA)-
(sovernment have 10 proposal under
consideration fur the grant of incen-
fives lo Centrar Government employ ees
who take up 1esidence of their own
accord 1 the c.lelite tow 1s of Delh:
However cerfnn  concessions  are
granted to Ceitral Government em-
ployee« whose headquarter« are chang-
ed as a result of Government policy
These concessions are as shown in the
Government of India Mmstry of
Finance Office Memorandum No
15(1T)E-II(B) /58 dated the 17th July
1958 a copy of which is laid on the
Table of the House [Placed in L:brary
See No LT-3925/72].

Central directive to States to prevent
landlords from escaping ceiling laws

1947 SHRI RAM BHAGAT PAS-
WAN- Wil the Minister of AGRI-
CULTUREDbe pleased to state:

(a) whether any Central direction
has been given to State Governments
particularly the Government of Bihar
against the landlords, whe are trying
to save their land, from land ceiling,
and

(b) if so, the main feature thereof?
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THE MINISTER OF STATE IN THE AT WX qicarc fravem -

MINISTRY OF  AGRICULTURE
(SHRI ANNASAHEB P SHINDE) (o) T8 &% feafor vk wmare stame

On the basis of the deusions of the | TIT AR (!ﬂa o qlo FEZITT-
Chief Ministers Conference held on Emu) (T) zq Aqaq fyered qm;ﬁg-{
July 23, 1972 a national guideline was ETAIT T 62 9T F 1

prepared and communicated t{o all the ! <

States including Bihar

(b) The reier nt pr 1 of the gu de (7 Pew mvaw o wroaw
line says — - -

Y F AT 9 YT WHFTETR F

III Retrosp: ctive cffect fawr § mra ™ ¥ R %I o

The amendea cehng laws should  fastyy SATNAT, - (FAHAT, aTUT
be given rcirospective eflect trom a arF 4 taar LOT 7@ 71 qrfrFfa

date not later than 24th January, F fl
1941 A speufic provision should aqr gETAT 10 AR T

be maue m the ceiing law making  ¥&9AT4 At Afeafag ¢ afafaa am
1t clear that the onus or p.oving the JEFR 7T AN 1T gAT 7 F 9T
bonafide nature of any transicr of qT T 7 fgae A% .(@. %I
land n.ade after that datc wil be
= tafF 41 Afqurs g41 TS FER
#t fardardy & AT WA @R
wweatyy, fagic & weita fasr weqane T 27 AT & faw avs dr feda

qgEar E a2y

on the transferer °

1948, *7 W WA QA
=t €37 Algd ¢

Fq7 Txpey W qivar e

wdt g FA T FO0 R 5. feeht ¥ e oY & frg o

(%) @ fagr & sweige foor et
¥ ¥ g@aT ¥ 1 9g @fea
& ferg rfirdr 4 Fear %ﬁﬁi:ﬁﬁﬁ 1949 S TR NI WEW:
oy Y w20 9@ g1 foar stT g™ weqrw "4 93
I F¥ O FAE

(@) swrR *7 fa9T T8 g
¥ W e T W g AR
A7 a6t ¥ AT AR T AW
W fred mmEr Y 7

(%) 7 foot mgw ® sreRd
FAHT ¥ HFT Jo4AT AeAfaF el





